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Cliles IIg.lnol Office .. or Antibiotics Project 
'" J.U.P.L. 

2092. SilRI D.C. SHARMA: Will 
the Minister or PETROLEUM AND CHE-
MICALS AND MINES AND METALS be 
pleased 10 slale : 

(a) how many cases have been rCilislered 
alainit cerlaln 'orrkers or Antibiolics Pro-

ject, Indian Drugs and Pharmaceulicals 
Limited by Central Bureau of Investigations; 

(b) the action taken against Ihose om-
cers; and 

(c) whether those orricrrs have been 
allowed to continue in the same post or 
suspended 7 

THE MINIS fER OF STATE IN THE 
MINISTR Y OF PETROLEUM ANn CHE-
MICALS AND MINJ:S AND METALS 
(SHRI n.R. CIIA VAN): (a) 5 cases 
werc regislered and iavcligaled by Ihe Cen-
tral Bureau of Invcsig:lIion in Ihc year 1966, 
1967, 1968, 1969 (till 30th July, 19~9). 

(b) and (e). (i) In one case, the Slore 
Supervisor was warned and Rs. 
1960 were ordered 10 be r"cmered 
from him. 

(ii) In the second casc, the al,,""alions 
against the offkcrs conccrm:d could 
not be su~tain('d and on the :Id\'icc 
or the Central Vigilance C.'Rlmis· 
sinn, no disdplimlry action was 
la'ken. 

(iii) In Ihe Ihi,d c IS", ~Cr'He Ihe ,erort 
and recomnll'ndalions or the Central 
Bureau of InVl'stigation Wl'rc H'cd ... 
n'd, the officer cnnCl'Tm,'d rc!<!igncd 
and hi, rcsignalh'n was uCl.'cplcd hy 
tilt: comJ'lCll'JU uUllhlrilics. 

(i\') Thl' othl'r tWll ('aSl'''' an' ~Iill limier 
('tlilsideratinn in I.'nn~lIhalinn with 
the Cenlral Vigilance C,'mmission. 

Inquiry IIlIainst Officer< or Ot .. Indiu. Bombay 

209.1. SIIRI D.C SHARMA: Will 
the Minister of PETROLrUM AND CIIE-
MICALS AND MINES AND MLTAL'i be 
pleased to stu te l 

(a) whclher il is a fact thai there was an 
Inquiry against certain orricers in case or 
Ota. India, Bombay, u firm of clearing 
agents; 

(b) whether the Central Bureau or In-
vestigation has completed the inquiry. ir so 
wllh what results; and 

ec) what aClion has been taken against 
the officeri concerned ? 




